113 Written Answers
Taking over of Tenughat Thermal Power
Station and Koel Karo Hydel Project by
the Centre

1355. SHRT B. R. MUNDA : Will the"

Minister of ENERGY Dbe pleased to

state :

(a) whether it is a fact that the Bihar
‘Government have recommended to the
Central Government for taking up Tenu-
-ghat Thermal Power Station and Koel
Karo Hydel Project in the Central Sector

and demanded immediate commencement
of their actual execution
(b) whether the Central Government

have approved the inclusion of these two
projects in the Central Sector;

(¢} if so, by when the execution will
commence ; and

(dy what are the estimated costs of these
projects ?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF. SID-
'DHESHWAR PRASAD): (a) Yes. Sir.

(b) and (c) The question of transfer of
these two projects from the State Plan
to the Central Sector is under examina-
tion, in consultation with the State Gov-
ernment. The  question of the Centre
commencing work on these would only
arise if a decision is taken to transfer
these projects to the Central sector.

(d) The latest estimated cost of the
Tenughat Thermal Power Station (2 x 200
MW) is Rs. 112 crores and that of the
Koel Karo Hydel Project (6 x 115 plus
1 x 20 MW) is about Rs. 138 crores.

Retiring persons of All India Services

1356 SHRI I. T SINGH:
SHRI SCATO SWU:

Will the PRIME MINISTER be pleased
to state:

ta) what is the number of retiring per-
sons of the All India Services of different
grades viz. 1LAS., 1.P.S,, L.LF.S. and Indian
iForest Service and other Jower categories
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'of Central Scrvices on an avérage in a
. month during 1974 ;

i (b) the amount of pensions
and

imolved ;

get re-emploved
either in public
undertakings ;

(c) how many of them
in different cuapacities
undertakings or  private
and

(d) how many of the pension cases are
still pending unsettled during 1974 ?

THE MINISTER OF STATE IN THE
;DEPARTMENT OF PERSONNEL AND
! ADMINISTRATIVE REFORMS (SHRI
OM MEHTA) : (a) to (d) The infor-
mation is not available: The collection und
compiliation of the information will entail
considerable time, and labour in as much
as it would amount to taking a census of
such cases by the State Government. the
Ministeries /Departthents of the Govern-
ment of Tndia. filed organisations spread
‘over the entire country and <«all the
Accountants General.
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7(Maharashtra Government’s Plan for
expansion of Tata Thermal Power Station

1357. SHRI R. D. JAGTAP AVER-
GOANKAR :
SHRI DEORAO PATIL :
PROF. N. M. KAMBLE :
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ENERGY be pleased to state : fr #1 AR & $1§ 9= W= gm &
(a) when the  Maharashtra  Govern- | HT
ment have submitted the Plan to the (=) afegt, @ sawr aY7r 3T § ”

Central Government for the expansion and

development of the Tata Thermal Power T[Setting up\of a leather factory in

Station in that State; and Dristrict
{b) if so, what are the details thereof M 1358. ?}%%\[NE.AE': JA§TAP AVER-
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(a) whether Government have received a
proposal on behalf of the Marathawara
Development Corporation in Maharashtra
for setting up a leather factory in Beerr
District for the development of leather
industry ; and

(b) if so, what are the details there-
of 7]
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states that this additional generating capa-
city will serve the needs of Western Maha- | .
rashtra. It envisages the utilisation of sea L EREzESUUGERC %fI. EEis (Ha"”' A fafq-
borne coal from Bengal/Bihar areas and W) gfafaw, 1951 F T4 ATEq9 A
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(%) 0 7R S W AW F FEA | quppy jES (SHRI B. P. MAURYA): (a)
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